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PUBLIC  NOTICE

Dated this 11th day of May, 2024 Sd/-
Simran Khandge

Advocate - High Court

  Notice is given that under the instructions of our client, title of M/s
Spenta Multimedia, a sole proprietorship carried on by Mr. Maneck E Davar
(“Lessee”) having its office at Peninsula Spenta, Mathuradas Mill
Compound, Senapati Bapat Marg, Lower Parel (W), Mumbai 400 013, is
being investigated to the property described in Schedule written below
(“said Property”), who is the lessee of the said Property (owned by MIDC)
and our client has agreed to acquire the said Property from the Lessee.
  All persons/entities having any claims, objections, demands or rights
or interest in respect of the said Property and/or any part thereof, by
way of inheritance, allotment, agreement for sale, sale, transfer, share,
mortgage, pledge, charge, lease, lien, license, assignment, tenancy,
gift, exchange, encumbrance, family arrangement/settlement, bequest,
succession, maintenance, easement, trust, possession, decree or order
of any court of law, contracts/agreements/memorandum of
understandings, letter of intent/heads of terms, development rights,
partnership, right of way, lis pendens, reservation, power of attorney,
option, FSI consumption, right of first refusal, pre-emption or any
liability or any commitment or otherwise of whatsoever nature (“Claims”)
are hereby required to make the same known in writing to the undersigned
at their office at 203, Mahindra Chambers, W.T. Patil Marg, Opp Dukes
Factory, Chembur, Mumbai, Maharashtra 400071 and/or 202, Tower
S4, Cybercity, Magarpatta Township, Hadapsar, Pune-411013, along
with copies of necessary supporting documents within 14 (fourteen)
days from the date of publication hereof, failing which it shall be
deemed that the claimant(s) has / have relinquished such Claims and/
or waived the right to such Claims and the Lessee shall be free to deal
with, assign and transfer the said Property to our client.

SCHEDULE
(Description of the said Property)

MIDC leasehold land bearing sub plot no. 15, 16 and 21/1 admeasuring
9,790 square meters situated in Ambernath Industrial Area within the
village limits of Morivali and Chikholi, Tal. and Registration Sub-District
Ambernath, District and Registration District Thane, outside the
municipal limits in rural area together with building and structure standing
thereon admeasuring about 6171.359 square meters.
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